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Changes in Industrial Policy
Resolution

*602, SHRI PREM CHAND VER-
MA. Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIKS
be pleased to state:

(a) whether it is proposed to
bring about some changes in the
Industrial Policy Resolution;

(b) whether it is a fact that he
gave a hint about this about two
months ago; and

(c) if so. when the changes are
to be formally introduced and what
is the nature of these changes?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI F. A. AHMED): (a) and (c).
The present Industrial Policy was
set out by Government in its Indus-
trial Policy Resolution, 1956. In view
of the subsequent dcvelopmcnt in
various fields, the policy is being
re-assessed espeCIally with regard to
the future of the public sector, the
utilisation of credit from pubhc
financia] institutions, the regulation
of industries with a view to prevent-
ing concentration of economic power,
the dispersal of industries in differ-
ent regions and the develcpment of
small scale industries in the context
of the strategy for accelerated in-
dustrial growth. The Industrial
Licensing Policy Inquiry Committee,
Administrative Reforms Commission
and the Planning Commission have
also made a number of reccommenda-
tions relating to industrial policy.
All these matters are currently under
cxamination.

(b) It was mentioned that the find-
ings and recommendations of Indus-
trial Licensing Policy Inquiry Com-
mitteec might call for some changes
in the Industrial Policy Resolution
of 1956, .





